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Funds Allotted to Orissa for Rural I lousing 

7617. SHRI RAS ABEHAR l BEHER A : 
Will the Mini ter o f WOR K S AND HOU· 
SING be plea cd to s tate : 

(a) the de ta il s of fur,d ' allotted by Cen · 
tral Governmen t du ring 1982-83 a r.d 1983-84 
for Rural H ou ing Scheme to Ori ~ . a ; a r.d 

(b) the progre s made : o far in th is 
regard ? 

THE D E PU TY Ml NISTER lN THE 
MINISTRY OF WORKS AN D HOUSING 
(SHRI MOHAMMED U M AN A R TF) : 
{a) Hou si r. g is a State sector programme. 
The Central a ss is tance for such programme 
is given 1o the St1tc , in the form of block 
loan a nd bl ock gra nt A Rura I H ou:i e 
Sites-cum- Cons tru tion A ~ j tar cc Scheme 

for Landle s Worker forms part of . the 
Mi nimum Needs Programme, the Planning 
Commn. decide- the ou tl ay for it every 
year in co :-t ~ ultation wit h the S ta te Govern-
mer. ts. In addi t ion fi nancia l a <; s i ta nce i) 
provided fo rura l housing by the cer.tral 
finar.c ial I1 s t itu ti ons liJ..c the Hou ing and 
Urbaa D eve lo pme:-.t or pora t io:1 , L ife 
Ins urance Corpora t i o 1 , tc . A t:H men t 
i dicati ng the deta il " in re·pect of Ori ssa is 
a nre. ed . 

(b) The ach ieveme:-. t in respect of Oris a 
duri ng 1982-83 (Upto 28.2.83) under the 
Rura l Hou e Site -cum-Cor. tructi o A s is-
lance Scheme fo r Landless Worker is as 
under 

(i) House s ites allotted 7611 

( i i) Co:1 truct ion a <.:: i tancc 
to lar.d les fam ilie · 2416 

Statement 

(Rs. in Lakhs) 

Scheme/ In sti tut ion Out lay fa !! cation 
ap proved 1982-83 

Out lay fall oca t ion 
a pproved 1983-84 

(1 ) MNP-Housing-Hou c 

Sites-cum-Constructi on 
Ass is tance Scheme for 

Rura l Land le s W orkers . 

(2) Rural Housing-L ife 
Insurance Corpora ti on 

funds allocation 
(3) Rural Housi ng and E WS 

Housing-General 1 ns urance 
Corporati on funds alloca tion . 

The Government o f O ri a has no t 

HUDCO during 1982 -83 and 19 3-84 . 

86th Session of International Olympic Com-
mittee H eld at Delhi 

761 8. SHRI K USU MA KR lSHNA 
MURTHY : Will the Mi :1i-: ter of SPORTS 
be pleased to stat e : 

(a) whether there are a ., . rec iai r ea-
sons to hold the 86th Se ~ s io 1 of the In ter~ 

57.00 

34.00 

85.00 

1 0 .00 

Al !oca lion will be 

m~dc later on . 

Allocation wi ll be 

made Ja tvr on . 

ubmitt cd any Rural H ous ing Scheme to the 

As such no funds have been sanctioned. 

national Olympic Committee in New Delhi 
during March, 1983 ; 

(b) what are the important decisions 
taken by IOC in its 86th Sc.~sion ; 

(c) how many or those decisions would 
be u eful to India in enabling our country 
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to pla y a Jcadi .g r ole in holding Obmpic 
Game :; · ' 

(d) whether he i aware of an important 
obs ervati on m ade b y the Chairma n of the 
l r.ternationa l 0 Iympic Committee that the 
IOC evolve mea sures to help thi r d world 
countri e in h o ldi ng the Olympic Game ·; 
and 

(e) if so, whether our cla im to h o ld the 
Olymp ic G ame in Delhi after the 1984 
event have been put fo rth in thi s 86 th 
Se s ion ? 

THE MINISTER OF PARLIAMENTARY 
AFFATRS , SPORTS AND WORKS AND 
HOUS ING (SHRl BUTA SINGH) : (a) 
The Hold i r g o f the Sess io n of the i n ter-
nati onal Olympic Committee (IOC) in N ew 
Delhi was recogn itio :1 by IOC of the s tatu 
of India as an importa n t co ntributor to the 
Ol ympic Movement. 

( b ) to (d) The l nd ian O lympic A " oc ia-
tion ha · i r t imated that the minu t us of the 
mee t ir.g of the l r.terna ti onal 0 1 mpic 
Comm ittee recc!l t! y held are not ava il a ble. 

tCJ The a l]otmcnt of fu tur , Ol ympic 
Game ~ wa r.o t on the agen da o r the 86th 
Se -:~ i o :1 of In ternat io na l O lympic Commi ttee. 
However . the lr.d ia n O lym pic Assoc iation 
believe that after the IOCmember wer e 
·hown s ome of the infra truc ture cr eated 
for the lX A sian G ames, their react ions, by 
and large, were pos itive with regard to the 
po sibil ity of Olympic G ames be ing held in 
Ind ia . 
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Scheme Rc: Rrstoration of .Inundated Area 
in Feeder Canal of Farakka Barrage Project 

7620. SHRI Z A INAL ABEDIN : Will 
the Mi n i ter of IRRIG ATION be pleased 
to s tate : 

(a) whe ther it i a fact that a scheme in 
connect io :-t with the re'itoration of the inun-
da ted a rea in bo th the ides of l·ceder canal 
F a ra kka Barrage Project is w:der implemen-
tation; 

(b) i f o , the d eta ils of the scheme 
el udi ng the e -; tima ted co ,; t for the same; 

(c) the chedul ed time by which the 
implemen ta ti on of the cheme is supposed 
to be corn!) leted ; and 

(d ) how many acre or land are 1 ikely 
to be cu ltiva Je as a re ; u Jt of this'? 

THE MIN ISTER OF STATE OF THE 
M INISTRY OF lRRTGATION (SHRI RAM 
N IWAS M IRDHA) : (a) to (c) The scheme 
for p rotect ion of 1ow ly ing areas of about 
50 sq. K m. o f the Pagla Bar.s lo i river basins 
inundated due to su ~ ta i r. edflow in Bhagirathi 
was approved in Ja nua ry, 1979 a t an estima-
ted cos t of R . 4. 12 crores. The scheme 
compr is es cor~ tructi on of two regulators, 
one each at Pagla and Bansloi and a drainage 
sy tem to d i charge water to river Ganga_ 
Ac tion is in h and to ge t the work executed 
which is e pected to be comple ted June, 
1985. 

(d) About 14000 acres of cropped area 
which wa reported to be affected by the 
feed e r ca na l i() pr opo: cd to be restored 
for cu ltiva t ion by th i- chcme . 

Government D istribution System in Metropo-
1 itan Cities 

7621. SHRI SURAJ BHAN : Will the 
Mi n ister o f FOOD AND CI V IL SUPPLIES 
he pl ea sed to • tate : 

(a) what commodities are available 
from Govcrr.mer.t Di~ tribution System in 
metropolitan cities ; 




